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Supreme Court

Bhagya Estate Ventures (P) Ltd. v. Narne Estates (P) Ltd., (Vikram Nath, P.S. Narasimha and
Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 6545

Danish v. State of U.P., (Ujjal Bhuyan and Manmohan, JJ.), 2026 SCC OnLine SC 2229

Deepak Raheja v. Union of India, (Dipankar Datta and Augustine George Masih, JJ.), 2025 SCC
OnLine SC 3831

Dhanlaxmi Merchandise (P) Ltd. v. State of M.P., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 2228

K. Madhusudhan Rao v. Lodha Healthy Constructions & Developer (P) Ltd., (P.S. Narasimha and
Alok Aradhe, JJ.), 2026 SCC OnLine SC 2230

K. Madhusudhan Rao v. Lodha Healthy Constructions & Developer (P) Ltd., (P.S. Narasimha and
Vipul M. Pancholi, JJ.), 2025 SCC OnLine SC 3833

Municipal Council v. K. Jayaram, (Ahsanuddin Amanullah and Vipul M. Pancholi, 1J.), 2025 SCC
OnLine SC 3834

ONGC v. Suryakand D. Lad, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2023 SCC OnLine SC
2761

Subhas Chandra Sarkar v. State of W.B., (K.V. Viswanathan and S.V.N. Bhatti, 1J.), 2026 SCC
OnLine SC 2227

Surendra Dhariwal v. State of Rajasthan, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 3832

Allahabad High Court
Abdul Basit v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37966
Abhishek v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38042

Adarsh Pandey v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
38088

Adesh Yadav v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 38012

Afsana Begum v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 38196

Afzal Quraishi v. State of U.P., (Siddharth, J.), 2026 SCC OnLine All 38024

Ajay Kumar Pandey v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 38201
Ajay v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 37988

Akash Bind v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38044
Akhilesh Kumar v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38083
Akhilesh Yadav v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 38156

Akram Husain v. State of U.P., (Chandra Dhari Singh and Tarun Saxena, JJ.), 2026 SCC OnLine
All 38116

Alawal Mohammad Idris Khan v. Union of India, (Alok Mathur and Amitabh Kumar Rai, JJ.),
2026 SCC OnLine All 38194

Alkhu Pandit v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38037

Altab Salim v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All
38193

Amit v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38071

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003941510

Anand Kumar v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
38089

Anas v. State of U.P., (Siddharth, J.), 2026 SCC OnLine All 38023

Anees v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38079
Angad Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38043
Anil Kumar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37968
Anil v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 38054

Anita Blamiki v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 38148

Anjali Maurya v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 38105

Anjali Srivastava v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 38125

Ankur Singh v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 38097

Anoop Kumar v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 38153
Arifv. State of U.P., (Siddharth, J.), 2026 SCC OnLine All 38022

Arjun Bhardwaj v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC
OnLine All 38093

Arjun Yadav v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
38126

Arti v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 38106
Artiv. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38041

Arun Pratap v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 38109

Ashraf'v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 38005

Authorized Officer v. Chairperson, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 38163

Azad Singh Chauhan v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 38107

Aziz Haider v. Hindustan Petroleum Corpn. Ltd., (Piyush Agrawal, J.), 2026 SCC OnLine All 37996
Balchand Yadav v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 37995

Bhagawati Prasad v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 38014

Bhikki Singh v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 38166

Bholu Singh v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38066

Bhura v. State of U.P., (Siddharth, J.), 2026 SCC OnLine All 38028

Bibhore Sharma v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
38087

Brijesh v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
38104

Chanda v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 38174
Chandan Singh v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 37991
Chikhuri Prasad v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 38003

Committee of Management Kalka Prasad Ram Chandra Kala v. State of U.P., (Vinod Diwakar, J.),
2026 SCC OnLine All 38169

Deepak Gaund v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 38057
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Devbrat Singh v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 37961
Devendra Singh v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 37959

Dhananjay Kumar Singh v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.),
2026 SCC OnLine All 38197

Dheeraj Gaur v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38067

Dheeru Paswan v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 38011

Dileep Kumar v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 38019

Dilip Traders v. Commissioner of State Tax Lko., (Jaspreet Singh, J.), 2026 SCC OnLine All 38199
Dilip v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 38047

Dinesh Patel v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 38009

Diwakar Rai v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 38094

Durgesh v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38069
Durvesh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38046
Faizan v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38036

Ganesh Prasad v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine
All 38195

Gaurav v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 37962

Gayatri v. State of U.P., (Kunal Ravi Singh, J.), 2026 SCC OnLine All 38179

Geeta Devi v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 38086

Gurisha Kaur v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 38121

Harikesh Chauhan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38063
Hariom v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 38052

Harish Chandra Dixit v. Anant Dixit, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 38136

Harishchandra Traders v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026
SCC OnLine All 38113

Hemendra Kumar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37969
Himanshu Sharma v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37984

Hitesh Kumar Singh v. Union of India, (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC
OnLine All 38190

Indiya v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 38127

Institution of Engineers India v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi,
JJ.), 2026 SCC OnLine All 38159

Irfan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38048

Jaan Mohammad v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 38074
Jagpal Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38070

Jaid Ahmad v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38059

Jameel Ahmad v. State of U.P., (Chandra Dhari Singh and Tarun Saxena, JJ.), 2026 SCC OnLine
All 38119

Janak Lali v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All
38189
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Jatin v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37977
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Jitendra Singh v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 38004
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